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MR. DEPUTY CHAIRMAN: The
question is:

“That leave be granted 1o intro-
duce g Bill further to amend the
Indian Railways Act, 1890.”

The motion was adopted.

SHRI A. B, A. GHANI KHAN
CHAUDHURI: Sir, I introduce the
Bill.

——

RESOLUTION RE. NATIONAL
HEALTH POLICY (CONTD.)

MR. DEPUTY CHAIRMAN: Now,
we take up further discussion on the

Resolution of the Health Minister.
Mrs. Margaret Alva, you have taken
sufficient time yesterday.

SHRIMATI MARGARET ALVA
(Karnataka): Not g all I was
just reaching the stage when I was
mentioning about the hospitals that
we have in the country today. Well,
there is no denying the fact that most
of the hospital care i provideq by
the Government hospitals though
there is quite a lot of voluntary and
private effort also. Speaking about
Government hospitals, we have to
admit that the hospitals are undoub-
tedly overcrowded, the waiting list
for admission running into hundreds
with the result that most often the
patients are prematurely discharged,
even before they have completely
recovered. I am speaking here about
Kalawati Saran Hospital in particu-
lar on which there was a committee
set up and I was a Member of that
Committee. We saw three or four
children sharing a bed with the re-
sult that the child who is admitteq for
one ailment very often goes with two
other ailments because of the infection
contacted by sharing beds in the hos-
pital itself, It is unfortunate that the
Government has not thought it nece-
ssary - to expand such hospitals even
in cities where the demand is ' so
great. We have had questions in Par-
liament repeatedly about the insuffi-
ciency of drugs and essential medi-
cineg in. hospitaly which do not get
there on time. We have also heand of
cases which have come up in the
Press very often about food and
medicines meant for patients being
unscrupulously sold to the patients
outside the hospital doorg in  many
States,

[The Vice-Chairman (Shri Syed
Rahmat Ali) in the Chair].

There is also the question of equip-
ment, Because the budgetary
allotmentg Tun out at the
end of the year, gquipment iz orde-
red to make gure that the funds are
utilised. If you conduct a survey, you
will see that a lot of thig equipment ig
not used because there is a lack of

|
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trained people fo operate the equip-
ment. I was in Nagaland for the elec-
tions. There was an accident of a jeep
and there were four or five young
boys injured. We managed to get
them at the hospital. We were told
that the X-Ray machine was out of
order. So, we had to take these boys
down to the plains through the hills
in the night about 200 kilometres
away to go to another place where
the X-Ray could be taken. The equip-
ment js there on your record, but it
is out of order and is not used. Most
of the equipment is not repaired for
months.

Statistically, we have the least num-
ber of hospital beds as far as popula-
tion ig concerned. I would just give
figures. We have 6.2 hospital beds
per 10,000 in India. Even in countries
like Thailand, they have 129 per
10,000. The Filipines have 15.6 beds
per 10,000. Countries like Australia
and the U.S.A, have a much higher
figure, '

There is another problem in our
hospitals. There iz too much of in-
terference from varioug sourceg which
kills the morale of the people who
run them Trade wunion interfer-
ence, favouritism and various other
aspects are crippling the zdministra-
tion which are not really able to do
what they would like to do in the
existing circumstances. With the
result, (and I wou'd like to really ask
the Minister for figures) we have
had some of the most experienced
and outstanding people in Govern-
ment service quitting and going into
private practice because they found
that they had no scope to function
in Government, and after many years,
out of frustration, they quit. So is
the vase with Nurseg who are going
in large numbers abroad because they
find that even the basic requirements
are not available to them.

Sir, the question of mental hospi-

tals has come up repeatedly in this

" House. In fact. there

was also the
Joint Select Committee of Parlia-
ment. So, I do not want to go deep
into thig matter. But I would like to

say that recently when I was in Am-
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ritsar on some other work, I was sur-
prised to see what seemed to be an
open-air hospital in the heat of sum-
mer where mental patients were in
the open, chained to their beds in the
heat of summer in Amritsar. And I
was wondering whether it was a kind
of an open jail, and when I enquired
they said that they were mental pa-
tients in the open and they have
been chained to their beds so that
they would not run away. It is true ’
that we have tremendous problems as
far ag accommodation gnd finances
are concerned. But, I think that the
fate of mental patients even in well
known hospitalg today ig such be-
cause whatever they say or compla-
in about it cannot be taken note of,
and evep women in mental hospitals

are having tremendous problems. :

Sir, T am very glad that this state- .
ment gpeaks about the need to in-
volve voluntary effort in making our °
health services more meaningful, and
I quote here from page 5: “There are
a large number of private, voluntary
organisations active in the health
field, all over the country, Their ser-
vices and support would require to
be utilised and intermeshed with the
governmental efforts, in gn integrated
manner.” Again, I quote just a part
of the Statement from page 7:

[

. .to encourage the establish-
ment of practice by private medical
profession, increased investment by
non-governmental agencies in esta-
blishing curative centres and by
offering organised logistical, finan-
cial ang technical support to volun-
tary agencies active in the health
field.”

Sir, I do not want {0 sound, paro-
chial. But I would like to say that
many private institutiong and organi-
sations have given their best i the
field of health. But we find that in-
stead of supporting their efforts, in- .
stead; of helping them, more often.
than not, problems are created, pro-
blems are createq at the local levels,
making it impossible for these insti-
tutions even to continue to function.
A case in this regard I would speak
about ig St. John’s Medical Hospital
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and College in Bangalore where with
private voluntary effort so much was
built up. But the State Government
sought somehow to destroy what had
been buily over so many years by so
many people. And this is where I say
thay 1 am glad that this. Statement
doeg mention the neeg to co-ordinate
and support efforts by various insti-
tutions provided, of course, they
maintain the standardg which they
are expected to maintain, Sir, whe-
ther it is at the local level or at the
Central level, T feel that in the Boar-
Us, which Jdecide policy and which
supervise medical care and attention,
more representation and a greater
voice should be given to the profes-
sional people, and not to the so-cal-
led generalised bureaucrat or even
the politician. Most often these deci-
siong are taken by bureaucrats, who
sit in the Ministry somewhere and
who do not even know what is hap-
pening in the hospitals. And then
their voice and their word is final
and the law, whereag the real pro-
blem is faced by those who are at the
hospital counters, those who are in
the wards ang who really know the
meaning of running those hospitals.
But their voice is generally ignored
and the policy is made, as I said ear-
lier, somewhere by those who know
nothing about it.

Sir, one of the real questions which

. hag also received attention and men-
tioned in the Statement is the question
of essential drugs and medicines. We

have for long been speaking about

being self-sufficieny in essential drugs.

Now, ‘with the intention or making

this possible, we have a very good

policy that tax concessions are given

to big business houses in the field—

they were earlier, multinationals but

- now they are more and more Indiani-
sed—in order that research might
take place. Their R & D Depart-

3 PM.

ment receive a lot of support and
they are given tax concessions. I have
had the cases of our young people
coming to us and telling ug that what-
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ever formulae are developed, which
should really be marketed by these
pharmaceutical companies, are sent
to their head officeg abroad to receive
their approval and then they are ap-
proved. But then they are marketed
under international brands. rather
than being manufactured locally and
the benefits goig directly to the Indjan
consumer, with the result that you are
still ‘paying international rates and
international prices with all the im-
port duties ang other thingg which
you impose, on formulae which are
being developed in India by Indian
technicians and research people in
their R & D establishments.

Sir, cheap mass- produced drugs
for the common people is the crying
need today and I think these can be
manufactured in the country if we
make our minds that it must be
done. We do not need imported mate-
rialg for ordinary common ailments
for which medicines could be pro-
duced within the country,

Now, Sir, I come to the question of
care of women and children which,
I think, is an important aspect in
health policy. Today only 30 to 35
per cent of deliverieg are attended to
by trained birth attendants which; I
think, is a very smal] figure. The in-
fany death mortality is very high.
One-third of the deaths which occur
in the country are in the age-group
0 to 5. And, as I saiq earlier the hos-
pitalg for children, special wards for
children, are just insufficient today.I
would appeal to the Minister and to
the Government that we set the 0-15
age group as the target group for
particular attention in health care,
immunisation as well ag nutrition
care, If you tackle the 0—15 age
group for the next ten years then I
think you would have really got to
the root of providing the proper
basic requirements for the whole
population,

Sir, we have had the integrated
child development gcheme. 7 think
there is need for greater co-ordination
for bringing all these agencies toge-
ther. 1You talk about certain schemes,



233 Re. National Health

then you are asked to go to the Social
Welfare Department. You go on to
something else and they say, this
comes under Food and Agriculture,
and this comes under Health and then
when gomebody talks about sanita-
tion, they say it comeg under some-
thing else. I would appeal that you
have a kind of co-ordinated project,
if necessary, even a kind of co-ordi-
nation committee, though I am again-
st extra committees, which can tackle
all these issueg and produce one com-
mon programme Wwhich could help
the children in a particular age-
group, In this respect, Sir, nutrition
is, I think, of basic importance. The
mid-day meal scheme which hag been
introduceq in certain States. I think,
should become g part and parcel of
yvour health programme g well, be-
cause at least one good meal, nutri-
tionally prepared is of great help in
building the health of the people.
(Time bell rings). Sir, please give
me two minutes more. In this connec-
tion, Sir, I would like to refer to
large work gites where thousands of
people are working on dams, on vari-
ous big projects, where migrant chil-
dren are left to be born, to eat what
they get or not get, and to die in
large numbers. Under these circums-
tances they shoulg be given particu-
lar attention by way of nutrition and
health care. Large scale immunisa-
tion in these work centres is a great
need because there is hardly any
drinking water and other facility for
these children who die in large num-
bers due to neglect.

Sir, the question of population is a
part of the policy which just cannot
be ignored when we speak about a
national policy, I think this is some-
thing which has been accepled as a
national policy. It has nothing to do
with partieg or with individual pro-
grammes. We add 14 million a year to
our population and as far as family
planning is concerned, 23 per cent of
eligible couples are covered by the
family planning programmes in one
form or the other.
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But, if we are to attain our targeted -
birth rate of 21 per thousand by 2000
A.D, at least 60 per cent of eligible
couples have to be covered. This is
going to require a massive support
programme of the people. The Sixth
Five-Year Plan has set apart Rs. 10,000
milliong for family planning, which I
think, is a big amount. So they can
never complain of lack of funds. It is
only a question of mobilizing popular
opinion; and in this, T think, the
voluntary agencies will be able to
play a very big role.

I would, in this connection, quote
the Prime Minister’s statement. “Theé °
time has come for us to revamp and
revitalize our family planning pro-
gramme to re-examine existing
schemes for information, communica~
tion and motivation, I reiterate my
Government’s total commitment to
voluntary family planning , Family
planning should be the centre of plan-
ed development” I think no greater
emphasig than this could be laid by
anybody on the whole programme,

Sir, I do not want to take much
time., We all know the problemg in-
volved in the CGHS, by which we all
are covered. I would appeal to you to
make it much more broad-based so
that many more people could be
covered, of course on payment of a
nominal fee, e T

C s e

Sir, in conclusion, I would just like
to make a few suggestions in the form
of points which perhaps could receive
attention, They will be just points
for lack of time. ‘The first is that I
believe that the statement should be
discussed at various levels, in various
forumsy private and voluntary agen-
cies whg in some form or the other
contribute to provide a ground for
its implementation. Only then will
this objective be achieved, = ~ 7. 32

A lot of money is spent by the
Centre on schemes in the States. I
feel that unless Health ig brought into
the Concurrent List, where gz certain
amount of direction, control and grea-

~e o 3T e}
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ter involvement of the Centre would
be possible, not all the schemes and
programmes are going to be imple-
mented,

1 believe also that there should be
some scope for localised research, for
there are certain ailments which are
. basically localised, We have, {for
instance, the iodine deficiency zones,
for which a lot of research is taking
place at the Nuclear Research Istitu-
te in Delhi; In our State we have
got this problem of what they call the
monkey disease. Where as many many
people have died, they are not able
to detect the reascn, nor find a pro-
per serum. I feel that local research
in particular diseases would become
much more meaningful,

During the Janata rule there were
all those mobile vang which were im-
vorted by Mr. Raj Narain—I do not
know, for what—and we do not know
where they are today, I would like
to ask the Minister whether they are
in operation and whether they could
be put to use, particularly in the
rural side where local medical care is
not gvailable,

Sir, I have already mentioned about
shifting the emphasis from the urban
to the rural side. I think that the
mags media should be mobilized in a
big way for taking health care to the
masses.

There is one more point, When we
are speaking about the preventive as-
pects of health care, I think that
greater emphasis on sports and out-
door activities for the younger people
should be laid, and things li}e yoga
and the use of our beautiful = stadia
and other sportg facilities should be
made a part and parcel of our edu-
cational efforts,

Sir there is one thing more, That
is about compulsory health care and
insurance for all the employed people
with 50:50 contribution by the em-
ployer and the employee. 1 feel that
would bring medical care more with-
in the reach of the common people.
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And then Sir, finally, I would say that
there is need for recasting our poli-
cies, rather our laws, regarding adul-
teration and sale of food and drugs,
because so much harm is done not
only by adulterated drugs but also by
adulterated food.

I feel that if all these steps are
somehow added on to this policy in
one form or the other, the objective
of health for all by 2000 AD. could
really become a reality.

*SHRIMATI ILA BHATTACHAR-
YA (Tripura): Hon. Mr, Vice-Chair-
man, Sir, the Hon, Health  Minister
made a statement on National Health
Policy yesterday. That statement dis-
appointed us very much, 1 do not
think that that Statement contained
a National Policy on Health. I rather
feel it is an evaluation of health prob-
lems in our country during the past
thirty seven years. It has gaid about
the mortality rates of children and
women these days in our country. So
thig kind of evaluation is there in that
Statement.

I feel that the National Health
Policy is very much related to socio-
economic system in our country. I do
not think that the Government will be
able to implement National Health
Policy simply by adopting certain
measures. It is g fact that more than
sixty per cent people in cur country
live below the poverty line. A great
majority of people in our country
struggle to only one square meal a
day. © You cannot expect that such a
people can maintain their health. So
the National Health Policy must be
formulated, keeping in view the basic
problems of poor in our country. Any
National Policy—whether it is about
health; or Industry—primarily depends
upon socio-economic  system. The
National Health Policy does not de-
pend upon the number of  hospitals
that the Government may get up to
provide medi-care to the people.
Hospitals will not serve the purpose
in ultimate analysis if people suffer

*English translation of the original
speecﬁ delivered in Bengali.
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contantly from malnutrition. Anae-
ma cannot be cured if people do not
have money to buy medicines. Again
starved people cannot hope to regain
their health, Similarly, people cannot
take the benefit of nearby hospitals if
medicines are not supplied to them
free of cost from there, No National

“Policy on Health will ever succeed

without providing nutritious food to
the people.

Certain Committees recommended,

“on health Measures before and after

independence, 1 would like to refer
to some of those recommendations.
Those recommendations were made
by Bhor Committee and  Mudaliar
Committee. According to  the re-
commendation of Bhor Committee, the
Government must see to it that no
person in our country should be
deprived of free medical treatment,
Tn other words, every individual in the
country must be provided with free
medical service. Thig is the first re-
commendation. The second recom-
mendation says that Health Services
must be equipped with health advi-
sors, specialists, laboratorieg and other
Clinical facilitieg to diagnose the dise-
ases. The third recommendation was
that free primary health centreg in
rural areas should be situated near to
various localitieg so that people may
reach there without difficuluty to
receive free medical aid. It ig unfor-
tunate that these recommendations
Bhor Committee were not implemen-
ted by the Government during the past

thirtyseven years,

Then we come to Mudaliar Commit-
tee recommendation, According to

' the recommendation of this Commit-
- tee health of the people should be
“insured. Another
“was that rural people
" allowed to from health Committees in

recommendation
should be

their respective areas so that they

‘might bring their health problems to

the notice of the Government for

" necessary action. FEven thoge recom-
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mendation have not met been impule-
mented by the overnment.

I find that Hon. Minister has narrated
his failures in the Statement. He has
simply given this hope that by 200
A.D all the people in this country will
be a position to enjoy good health as
the Government will make all ar-
rangements to that effect,

I am proud of Charak and Susruta.
I am happy that their names have
been mentioned in the Statement. The
Ayurvedic system of medicine of our
country is famoug all over the world.
This system of medicine has its glo-
rious heritage. I do not find any effort
on the part of the Government to de-
velop his system of medicine, But I
find that the quacks are very active
in our medical services, The life
of the patients are not safe in the
hands of these quacks as they are not
trained medical practitioners. So far
the Government has not taken any
action to ban the practice of quacks
in medicines. I demand that it should
be done immediately.

My suggestion ig that our health
services should set up in well-orga-
nised manner. There should be coordi-
nation in various departments of
health gervices.

Some medicines have harmful
effects, Most of our rural people are
ignorant of correct use of medicines,
It ig therefore, essential that our rural
people and people living in slums
and high density areas should be edu-
cated through - documentary  films
about the correct wuse of  various
medicines. It is all the more necessary
because our slums and rural areas
usually disease-prone areas. 'The
Government ig already spending huge
amount of money on many unneces-
sary things. So the Government must
undertake a comprehensive plan {c
exhibit documentary filmg for educa-
ting the people about health care m
rural and urban areas,
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Multi-national Companies are sell-
ing those medicineg in our country
which are banned in foreign countries.
In this manner they are earning
crores of rupees by sucking the blood
of our people. It must be stopped.
But the Government ig doing no-
thing to stop it. A few months ago the
Government banned thirteen medici-
nes which were manufactured in fore-
ign countries, But what are those
thirteen medicines? The Government
hag not yet announced their names.
So, how can the people know about
the banned medicines? The Govern-
ment -must announce the names of
banned medicines so that people may
not purchase them.

I would like to refer to an im-
portant matter, namely, medical edu-
cation in our country, This matter
was discussed many times in our
House. As you know Sir, Capitation
fees charged from students for
admission to medical’ colleges. Con-
sequently, meritorious students, who
fail to pay capitation fees, do not get
admission to medical colleges. So, this
capitation fees have spread corruption
in our medical colleges, If the Hon.
Minister abolishes capitation fees, it
will enable meritorious students from
poor families and from rural and
iribal areas to get admission to
medical colleges,

The Hon, Minister has made a little
progress in family planning work.
But we cannot attract the people in
large number to family planning pro-
grammes, until we succeed in fulfil-
ling their basic needs. The people
are already suffering from poverty.
They also lack in education. So
long as poverty and lack of educa-
tion remain, we shall not be able to
pursuade our people to adopt family
planning programmes, A poor and ill-
educated man has no other diversion
in life except sex pleasure. Therefore
unless we banish poverty and lack of
education from this couniry, we can-
not turn our people away-from sexual
indulgence. Our people must, there-

fore, be provided with food and edu-
cation in order that the Family Plan-
ning Policy of the Government may
succeed one hundred per cent.

Mere statement on National Policy
will not serve any purpose unless we
provide employment opportunities to
our people. Apart from providing
food and education to the people, the
Government will have to make ar-
rangement for free medical aid for
them.

Now there is one Primay  Health
Centre for every ten thousands
people. In tribal areas of Tripura
people are living in a scattered way-
Few families live on different hill tops.

" So is the case with people living in

jungles there. It is, therefore, neces-
sary. that the Government should re-
duce the number of population for
one Primary Health Centre in the
country, Unless we do that, we can
not cover the entire population in
rural areas through Primary Health
Centres. By reducing the number of
population. we shall be able to imple-
ment one recommendation of Bhor
Committee, Our rural people will he
benefitted by increased number of
primary health centres. Under the
situation, medical facilities will be at
their door steps. o}

Our Government has signed Alma
Atta Declaration. According to that
declaration, the entire people in our
country should be covered by health
problems by 2000 A.D. Is it possible in
the present condition? In order to
do this, our health Policy must under-
go radical changes. Along with chang-
ing the present health policy the
Government will have to change her
policieg in regard to education, food
and housing because these - basic
human needs are related to.health. of
an individual It is therefore, neces-
sary that the Government should c¢o-
ordinate the activities of all those de-
partments which are concerned with
food, "education, housing and Thealth
of the.people. I feel that only through
a coondinated policy the present
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national health policy of the Govern-
ment can be of real benefit to the
Jeople.” 1 know that the Hon.
Minister intends to  improve the
nealth of the people through enlarged
medical facilities but fails, I think,
the people of this country will accept
the National Health Policy only when

they are assured of coordinated efforts

on the part of the Government for the

! fulfilment of their basic needs.

SHRI T, BASHEER (Kerala): Mr.

. Vice-Chairman, T welcome the state-

ment made by the hon. Minister on
tl'e National Health Policy.

Sir, the Constitution of India directs
the State to regard the raising of the
level of nutrition and the standard of
living of its people and the improve-

iment of public health as among its

primary duties. And I understand
that the Nationa] Health Policy of this
country is based op this directive.
Providing adequate health service to
the people is one of the primary res-
ponsibilities of any Government. Over
the last three decades of our develop-
ment, the health care facilities have
improved substantially in thig coun-
try. Nobody can deny that fact. 1I
am not taking the time of the House
My hon. colleague,

here yesterday regarding the number
of primary health centres, hospitals,
beds, etc. All these have registered
improvement, We have 10 medical
colleges in our country. But in spite
of that we cannot shut our eyeg to
the fact that a wvast majority of our
people in this country have no access
to the medical facilities. Vast areas of
our couniry are yet not covered by
medical facilities. -In other words,
the health service infrastructure we

- have is insufficient and inadequate to

meet the needs of our people.

It i in this background, Sir, we are
discussing here in this House the Na-
tional Health Policy statement. The
statement covers various aspects of
the subject from mal-nutrition to eco-
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logical disturbances. The statement
emphasises our goal, namely, “India is
committed {o attaining the goal of
health for all by the year 2000 AD”.
Again to quote from the statement
“an integrated and comprehensive ap-
proach towards the future gevelop-
ment of medical education, research
and health service requires to - be
established %o serve the actual health
needs ang vriorities of the country”.
I understand that the National Policy
is mainly aimed at this target. I am
hapPy to say that the Policy Statement
envisages a clear vision ang proper

direction. So, T support this state-
ment. .

e

But equally important is the imple-
mentation of the programmesg and
schemes envisaged in the statement,
If we could mot implement the
schemeg formulated in- the Statement
and it we could not achieve the re-
sults, then the policy document will
remain ag a mere theorotical exercise,
It ill remain ag a mere theoreticai
exercise. I hope, Sir, ‘hat the Gov-’
ernment would follow up - this policy
declaration with proper action. I am
glad to note that in the revised 20~
Point Economic Programme 4 special
thrust is being given to the task of
improving the health of the people of '
this country. I am sure that we will
achieve our targets in-a phased man-
ner. I am also happy %o note that
the targets are given here and we
would achieve them in 5 phased ran-
ner. On the implementation side, Sir,
the most important thing is to pruvide
medica]l care to the people in. our
rural areas. Many of the honourajle
Members have said this here.. The
people in the rural greas must be
provided with adequate facilitieg for
medical relief.. We have enough
medical institutes and - hospitalg -and
medica] centres. But they are ail in
cities and towns. Bui what is - the

condition in our rura] areas? Thig is
the most important thing. We all
know the conditions inw the remote

corners of the country.. We also know
that the people in. the villageg -are
very poor, 5 vast majority of them
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are illiterate also and they are not
even conscious of their health and
health problems. The people in the
villages, especially children, pregnant
women and the old p=ople never get
adequate medical relief andq in the
villages facilities are not availakle at
all. The people in the rural areas
have to ftravel, ag our honourable
Minister pointed out, miles and miles
for medical treatment to go 1o the
taluk headquarters or the district
headquarters or to the nearby cities
or towns. The poor villagers go there
only when the illnesg becomes very
serious. Even in that situation, Sir,
we know that the people, the poor
people, cannot afford the expenses in-
volved. This happens many times
since the medical facilities are not
available nearby. 8o, Sir, the condi-
tion of the people in our villages de-
serveg the most serious and urgent at-
iention. We are aiming at and mov-
ing towardg a socialist society. There.
fore, T would like to gtate that there
must be three institutions in every
village: One is a school, the other
is a co-operative society and the third
is a medical centre, of course, with
medicine. We have to develop the
present primary health care unitg so
that they can cover the whole rural
area. I would also like to emphasize
that areas which have a concentration
of people belonging to the Scheduled
Castes and Scheduled Tribeg must get
the priority in this matter. A medi-
cal centre for every village should be
our immediate target and I would like
to» mention that this could be imple-
mented with people’s’ participation.
The other important factor ig trained
men for the purpose of working in
villages. T  welcome the suggestion
made ip the statement that we have to
find out persons, m=n and women, to
undergo training for short periods,
and they must work in villages. They
can work in an area attached to some
of the medica] offices. So there should
‘be a reference system also.  These
trained persons can refer the people to
the nearest hospitals in such cases.
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Because of the tima-limit T am not
going into the details.

Secondly, I would like to draw
your attention to our indigenous system
of medicines. Sir, we are proudg that
we have a very rich indigenous system
of medicine in our country; Ayurveda,
Unani, Siddha, Yoga, etc. Our systems
have received appreciation. Actually,
Sir, these indigenous systems are
neglected. The practitioners of these
indigenoug systems treat people. Most
of the people in the rura] areas go to
them. They do it for their own self-
satisfaction. But they must have a
feeling that they are playing an im-
portant role in the country’s health
care. These people must be recognized.
These systemg must be developed and
upgradeq and the people must be put
in their proper places. Sir, I usually
meet some Ayurveda people in my
State, Kerala. They say, Sir, that
many valuable herbal plantations are
disappearing or they are about to dis-
appear. I would request the hon.
Minister that the Governmen¢ should
consider it seriously to have a scheme

to protect these and to make new

plantations and to keep these for gene-
ration. About the indigenous systems
of medicines, T would also like to men-
tion that we have to develop research
in these fields. (Time bell rings)

I conclude, Sir.

Lastly, in this connection I will
draw the attention of the hon. Minis-
ter to another thing. It is proposed to
establish a National Institute for
Ayurveda in Kerala which is well-
known for Ayurvedic treatment. As
my information goes, the Central Gov-
ernment has agrezd to establish an
Institute for Advanced Studies and
Research in Kerala. A long time
elapsed. Despite repeated reminders
by the State Government, a final deci-
sion has mnot been taken so far. I
would like to appeal to the hon.
Minister to take an early decision in
this matter and to take steps to estab-
lish an Ayurvedic Institute for Ad-
vanced Studies in Kerala. Thank you,
Sir.
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st smIedt sqrE greg (fag) ¢
TR wglEm, §a § wda
e difg g2 fa=re F@ ewmr g
@ g g=ar g oW 2w
s ogRqT § oAy FR oA Aifg
g7 uwe F wwr Aifq, Fwwn

aifw. .. (swaene) SEY 9T oo Ww@r

g

FTATQ GOCN @Eae  (WgTaee) -
Mg W fFeY SUe # wmesy W@ )
g, vq gag ag faare g’ smar
q7°?

st Wt SqiE gER ;o 94!
SHIA W owrar gqT, 9§ &t F FEe
a1 @)Y g wfew g @ fafead
g zaifae & =rgar § .. . (ewawm)
& gy A v fada ag F
aTgAr ofFd ST g9 SEE) @A
91gaT § 98 W9 HK gaR A9t F
. fag agax & 4 fau & 7 <@
a1 f& Wil fafesr Aifd o &
g W1 =iy fafrer @fq S
A ot 37w O @wre aE gg )
& zafan wgar =gar § 5 gfman
N ol g fafrer ogfe w4
gl AfeT W@ A w9,
gatfior,  gafawfes, =@ gafq
sarfors  wgdfes  fafwcar vgfa @
fagd o § fagr &, wafas fafwcar
g AT & ag Wy FgAr Jgar § F
- AIgN sEET g\ fafear &
&7 § @har faar gl at ag 9
F Far @y F & @ g AfwT ag
gfrar &t &ar 1 weafad Far
zafag & waw faacw Fear =g
g 5 ot wmreer Aifg A swon
oY & 9y WyET W oo g g
g arfgy o1, g T g &
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A S O 49 FAd AR 99
) gIR aF gax fau e,
Fragd &) fene § o & qer ar
ggH A1 fom & F1 S SeaE
gt arfgy ar, ag wE g #
TOFT AT7 Fafaw 3@ AT F AR
mEg Fen aiar § g
agl ag vgfo @ §fF w9 gard
st #r faeey #g fF wowT R A
8 g9 SR @ w0 & 9 fF
“wfeRT Aggew’ TEw Foaw #
2138 aw & ww FWE F9 faea
W §TH 94 WRAQg §HEE
fafeear ggfa =1 e foar & o
I wEew wy ‘fom 527 &
IEIT T FW ¢ | AT HqAF@T A/}
w@ W W9F S WIRRE e
gd § IAHr yET AET § @i @)
g1 98 = wr @ & fr 3 fawfaa
‘W ¥ w3l gy g fafgal &
g wod Al W 9 ¥ d s W
Y HFAT A g A4 |

¥ uF S AR 1 =9igar
g f5 dme w1 @t v ddfaa
¥ ag gm agl & wmar g faRw
¥ IR @ IR A1EGT AT

IgET gH 200 ITrew mfgw a@w

FFT @QTT ggar g1 F w=| m
qr, W1 #Fr gar fawdr @, R
oF far 7 wgrfe Wear & ST
T T AQ WA, gt AW 99 T
qif @ A gg @ I weT
g <A1 Al AFAfeF @1 § wEate
wic & gy fawrent & 1 Qv gfw
oI g S1 @r § van e gfw
6L gul wrgEe wery gwfwg S«
qgd & g9 4T g1 gradnT gy «Id
o 5T SAa § fF gfrar i o
gs ® Faifs dfesmafes qar & =
wace, Sfafsar & @ & wmak
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[ Szt saR arEa]

W F & OF @@ WEFE W
WX ® ¥ e wfemr ¥ €9
H, faqy- fo fava w@wrew  @0sA
Q@ W € WX gER AT H
Tare ¥, suv frgmma ad weal &

oY 79 X fomar quT @
fear & wgde ¥ AqdgT § A€
@ aaaedT &7 Afger W N W
IAFT WET IT UE-AETE W
gaT, ar WUH W A & g@r
fame + ms wafwr & T T
faoy &1 W F qadTE O

T o ffde am &1 &

W aaq O 8 g A9 ' i
2 3% e wifg & FAgeat F
fagmar 21t

Sdt g & wafar & gEd
T wigEae 3 amn & frer €
a9 q@ @ ¥ 3@ usmy fafear
& faw ag Fea =vgar 91, W 34
W ATGFT ST ATFSE FAT  ATZAT
ar |

& Al qrAdlT g FY ST
wigar § 5 omew ¥ o owr g
gagy &4 faar &1 @if fawtor
F At A fran, @ F oA s
g £ fr @ oqedf o ogmn
gfrs T & «t sm fear
o 7T & a7 e a1 5 afene
LN oY OERE aT, IER aan
FRE w0 F w5 afene w@
wwe frar 8, @ ofvae &1 ey
FE O, AR I A T N
§ @ | o oA Nfaw @w,
wfre gra of@ sear we
feama

g @i fF amor AN aw
T TF N WY W o § oA
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I7 IF Y & fg R Wy
e WA e W OR Seaedt
F AT & AT AT AG ITGIW A
e Y 5 s AW gRw F I
¥ g afes ag S ga § fawer
T g 9 Al § 35 7 39
FgT FW F I & A

zafag &3 AMFT 31 W AT
nrwlga foar 1 97 & g awly
AT F¥ aTg wR@T g, @ A9H
79 FufF DNIAT 3 FFT AR AF
78 fa=rT Fw@ @ W & ag
ataan g, & @ % 5 = aw
zareey fawm @ F® Aff gET €,
® ag ara AL &1 AEH THT
e & IUFT AT FE, @ TO 7L
gwal § fF @id & 2T §, 1951
A 27.4 91, 1978 H 14.2 =1
w7, fYaq 32 av & 52 a¥ ¥ W,
Tedl Y A IT 146 ¥ 129 T,
AW W YA EETT GI-HET, 5400
siafas §27, 340 MAST §2T FT,
106 Afewar sw@w @t gy, AF
% zad 7y FTQ +@ Q@0 TUEAT §
f& omaFT arga fFIAT qIT T 9%
gq7 g9 Iy AFar § gfa sofa
M ¥ A, 43 AT ¥ IAIT
@y § L1, e deAr § .3
AT e SAT § SrET A9F 1.8
foor =T aigdy WNeET B 1.3
frar w1t &3t awar § 1.1 3

@ W TF aueqT WA WUA, 9§
IHET FY MT TNFT €aTT WiHfqT
FLAT AW fF wwe wmg gfhar &
frdl fa#fas 3w =) 777 w79
sadl gfagr F qAar F, A weE
Faw & TF F1aWR 9T g AN TF/A
grata ¥ g1 A I FETAT F) MY
gfg @A wfam ¥ aw i e
§ gumar § % 78 awear oga wg)
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g8, w2 2zag &1, Nfaq @71, T
F-—HF TAMET J & TF¥ FOT
- @w fifea & AT O & (3ar8)
. RIGEYE #Y FAT X HIT g graT £
FAT THHT TATT ITRd, ) 8H FT
q5Y T | gF A Fgar 7 Wl g,
Cogss Qn gwear g, gfsegmar &,
frafAdy &7 W=l § W W@
W& oz A &1 gmEma w0
% gw gwq adl gT & W@ 9=-
affa . MFAT A T Fareed  STgEdT
g ag wir atwfa, 1946 =iz garfaax
afifa, 1951 ¥ =are 9t v @
g wfen wd et @ f saiew
AR TG 94, WA Fgar qaT )
zafer 7@ aw A faar mwe
ey ¥ad W) g9 § gdAIA w9
#, ¥t § UF Aealm % @RI
3% UF ave o) fafwesear v =R
afgw eqtA 2 @ & M Fo AW
FY WIT G AW AT @ F@T
At WY A1 g3 FE e A @)
w®T AL WS AW oA N [y E
f& g4 Wt a9 @@ # gagr sra
N1 M fye gw #r foar sm 7
w & wi fogar wea w3 aw
o & 98 ¥ #Y zgal wra @
w1 (@ & THR WA q wWOq &
oy §1 7 % wEd d @ oweAr
Ty § AT At { owrar gy
FRY ¢ F "l wHIT FT O oeTW
faarat =rgar g & mdr fasr
agfa d wa earegy fwer 3 arq e
g At 7@ &1 @ IER
AT WM G 1 W A TIH
QAT @ AT FEAw AL g
watA AqEr Sy @gdr & f& o R
AT F AraegwaT ¥ g wladers
HE & ARAWFAT F AAEHCTS
aff foqr o1 wwar Afww @ owwn
g fr sigaray, ardiw, geew s

¢
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¥ frardy siT wgdl & wedr afeqoi
% faa @ wra Farg #1E s7aTAT
g &1 WX 9T aF 98 SgEEdr F
A Qdr AT aF FAT FE A1
g aF W5 oag £ fF wwa F
fqr @ar  ow-us gar @A 9%
M I8 & Eq T@T T IIA A
faq @ar gor & ( Sxreem &Y spaTAT
awy fasmtg € @fa & sggear 81
gufad § #q a AU e fF st
Se WS F ¥ & I HraggHal
g1 w9 &g @ e ¥ #gd
g fv 69 wfowa W ¥ wa+w
vy agi fadar | ANEwa af qreadsaF
N & 1 wg 99 ufwa
F 38 g A€ & 1 own fqEr
O 5 zan fA7 s # s eRd §)
agfqe %7 zas@ar, 1fwar s,
atg fow FEATT ¥ WHR 9T WM
T\ TaTELy ¥ A4FAT FAtAr Afgw )
zu3 fag ur wshy Dfa gufaa g
2000 a% T4 9F FH1 TITELH QA7
argy £ & sy wgarg 5 9g 919
M magler 4 JX F @y garfea
g§ 1 mmd EIW F) QU FE I
fad 5 FTAF ed ga1q § hea &
wrasT wrgal § f¥ zm wew @y
wifta & fad =R @rgw v 4w
sqgedr WY g1 WW A% wI gwasgty
ANear ¥ AmET wd  ufy enfaa
ur wigma g0 @ gawmr g 29
YWY 1 5§ WE 9T H FB 9%
YR HEHT ATZAT § | AT FTAFAT
1 fpgar =T fog w7 e srafaga
gxi & Wi wad o1 Ffagr g aan
gfert @ war € #ik SA % Q@@
¥ fqu oy fsa o Ear O6R
ST IR § Wi T EHM W &
gL HiT [EATEA DO 0 AT H
1983-84 T 1984-85 & TSl

N TG AT FW ¥ wawgHy
e
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SEEEIIEGT | G R ey 9T
fasre w3 2 THT,  amfearey,
FAatEr fasd g7, waw g7 ESHE
v afeadl ¥ fgm A fave wrawy
71 FIA P gz e mgeage LE
9T & 19 3 frare gaar ag | v #
LTI AT 9z famremrar 7 6 sareey
REEICE LR R 1o ——
Bar g1 ag &% & fn &5 T
9T F AT gAT Afww w3
W AW fF EAr F Fyw w3
Fazelt | Frer wareer gz gy fafua
ERT R 9wt A W owmh g
N FAU T iAW F wg g1
18T A 32 N mwAT-wAw wuy g
whFa areafas wed Tt B fegfy
T g OF A wAfer A faeeh
A TE g A A oA we e
| A WA ) Aw wargray
q BB §F  mrear g1 AT
9 M O HIT g§ 9w FA)-
QT FT w4T g ar g ! T
T FE AN 9T THd fAd fmd e
FI8AE 77 &1 N & srawr stz
g f5 g8 g99 3 a1 g g #%
AT E W &1 ANOFT ¥ aveme
Uz dfax gqgem ¥ ¥ o
AEEE S @A A 2 N gy
TR E v ozw oz =
SIAATHT 8 EINH FAT wgar g
A ST F HY faw frar g M wiTg
T fawd 21 w9 B 24 e a
T8 warfaa § win 7Y 3 geqr
A 7Y IZE 3@ A A wfess A
et § foud Wy g g IR zm
9T fFer 't 7 "yy AT A
R ARAT 8 9 gmem  wdad
wfgEml A § W war A S g1
BA®T  HY TAY frar w19 za<y
AT M oA IW A warT e
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FUAT R B3 25 qvdT )
TARHE  Fo dte 2, wam Fer
FH N osqgedy A T { ar gare
FEI-SAE QAT € ST | BT way

T AT A ozar dre g =g
TifYes mrere &y g o w7 awm

nifew w3 g At gy
AF AT F7 fagra adf @ gwar

w‘razg%rrrgﬁaa%a@
AT AT T AT oA §F g omyer
25 99 q ey dfew § g
%aﬁvrsmfw%rag, SLEA
@ WA, AT 60 whiw "qrareY
TWE Tifae @6 a1 @ 215w
20 THE FrT AR O § st
20 9NEHT F fewias AR O )
ﬁ#a’r#gm%rmarmgmgﬁﬁ
SAR Aegaar § o) QLG
RUCILEECE ) O QoM
SCURL L B ST e T
THH! e A Fw & H&
%fqam%rtgé,ﬁwﬁmm’r
ATEET E

A, gfeedaar w1 agre S
B AW A wgg @@ dmy o¢
g 11 0T 9 sy wafag g1
gfrar & et &) mad &y fears
AT S Y gAqT T U fagrs
wE fegem ¥ ¥ gw 7% 9ar
T OE RN Y 45 e
& ¥ fer wow fafeer am
ST L S e ey
T w8 e
G A T qX @iy gs & foe st
B TR qedT A g
o g A g7 seir wq g
B 19 z@& wfaw oW dfeq gt
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oIy 1 ar & waew wwwm fw
MO THHN ATAT F{A  ANEFE FH
F @ A 99 dewr W w@A&Er
dextd Wl WS Wi & aFal

o

sfiwg, W Ay qE) /AT
Tl F ¥ os@ & 3l
by g9 AHT 70 FfGWE qE0 A
g AgY & 1 3w §rw oar &vn A
gt f5 oy ¥ fag 3w F gEIFR
war gar & ) faar wg Y 9w ¥
w1 DAY 7@ Awr wrogFAy |
qgrat ¥ g fawew wiw feedion
Al & 1 zufag wa &fEwA &
T TEGT ¢ AT ATHIT HHEYT 0Er
g f& za% fau o) o FE W
gafan ogaear =g &

¥ ux faqg wag FET AT
g Amml #e gl & fag 1w
7% fou Sugw wEear A #W
TRT @ wArw AF-IF A q
T | FEfRT § AEaT § R ogAE
frT der g3, deT Afer gfafdy,
T FEww =w fAfar qgr fegz
TARA F! AT FL | WH! LTS
¥ fawamaw wwdmw g fFg e
W FI OF gHT QT | SRR oWy
Ot & 3w fewm F W FW e
fear & « oy A & aW aw
T g Ak qifeew wERAd av
AT FT WO Ag grm 1 safaw
MY TW A WA 7@ HiT a==F &Y
M & F gEMIES G Al IAET
fewifaar, fzeaw, ghewr 7w, Qfaat
mrfz ATt & o =y g1 Taw
fag fEiass o A% fequIE T 2
TIFLEHRT § | _

swy, ' uf@s a1 A a9
W AT @ gy g
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T qaR A 3 fAg mw gwew
FE A, &

incraasing the accessibility of health
serviceg to the rural greas; correcting
regional imbalances; development of
referral gervices; intensification of
eradication ang control of malaria]
filaria; qualitative improvement 1n
the education, training of health per~
sonnel, provide gpecialisty for common
people also.

aEy WS o e 3@ e H
Al aE 5 Wue ITEEw &
ofearst ¥ o1d | wrw ) ' ofar F
IR H1E gFWEER FH NG
Tufay @ s e 5 gud e
gareade AT SN wErew oo v
qir 3F FL A awear fwwWoF
waAar § f& w9 39 AR W @
gFI § | T FT AT T FT
A faaw ®7 & gmR 3w

4P.M._ e o a
¥ W W9 Gew g 9w

ave fearmr wgar g, @& W@
gfeur aferw gfezzgz &, 9o o
Ao TR YT W § @H
@ auf & w1 W faRws ouige
g fewr mar & | W wona
ar o3 fraww f6T @ § | T
& F grafexs 71 fasregremy & 1
%gl 9T & AW AT & feay oy §
IR AF-AT a9 IF GIX FIA
9Tl & | W A1 ¥ WA OF
FFR & dqlo Ao o Fifewew
W T § | 7 xg fadeq &
wigm & ww 37 &8 wewwAl #

Wil emEer & fafe a8 0
woaTd) ewaEdT FE & e |
. &

1 w1 fautoor a8 & ot g
qOET A7 3 gag § qfear v

i
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[« wr=eat gaig ama]
W @IW qIT WeTATT GRS
AT §, IGE! A feArA Arar
| g memE § 12 ¥ s
14 9@ a% AOS g 9 Ters
FUT § 1 #¢ ast aF 7@ Afesa
e f faafa adf & o
TE | AW TgT FEY qgAv AW faar
W FW F AR e gafeede
w fagfe A & 1 AfFr  wmr @
Hifge St #r govde wv% frgse
FIOEE 1 oTw¥ g7 @ N E6)
HEAT § 1 agh 9% G To WMo Gro
=T § F WY gy 3w @ el
fadfee § | g a0 qqv-
e T gifcede @ g
ﬁ*r‘sf%lsam%era'rwmvﬁ
# wEdy agr

# % @ WR TEAT ww@ar g
fF wm i a dferre e Afewa
AT § g agorT ¥ e qea
N fmA) 9w gaa Fear
A g1 F W dEw ¥ owmw
fFar ot awq qway & frq ayaear
WETT gar § 9 g wifee
AR % f5q woar Sw frar ar,
AT gur swar & frozw oo
T TG g€ way gq ag 2
& w aat W oaew geaw %
twT ant a5 gaoe Far qeaT B |
W9 9AT Jar 5 g mwndar ag
W R ow o owr oaey
TIATIT T 1 F wwwmar
ﬁsse?r#@mmrﬁigv& GGl
g aadtd | qay foufiy g & 5 14
T F T A 7 oqeAT ¥ wror
T & firere g oS & 1 o11-11
M 1818 W ¥ ¥ W i
at & asy i & T Feaw
® gfar waw ox 7 faey ¥ Frwr
ma F o § o § ) qwhw §

Jw@r frded @At I fr o

9T A T

wWhaT-aT ¥ g W TEAT
wgm fr frad dfergrw § frad
o1 A qeaiwa far wAr wifge fr
|l T oFarEEr fad g o g
AT @Y § ag war § fr g
& o frad @t & 9a 8 A9 W€
XAt} X R e owm
fad & =@ 9t aw N =w F

T A ¥ qfar wmamr &
99 § wgW wWgar § 1 gRaie
fefteT & am owRt o &t &1
et oftar #1 w9 ar frem
T BT g aF TR Fear
O AR 1 3y T f5d
AYF AT F G § i@y
Tad fac af font B wRrwer
g | 5T qF WRT 9IFT F @y
fratr = fear ¥ wm W@ =G
I AT WA X gEAar ag
few aadft & 1 mrg wER A gt
U GLEG FOH gm foar ¥
TE FEAT FAN | 9fikae fagree
F qdat & 999 § §F @A @ wEgm

‘e § B oaftar fenwa ¥ aay

HITT F GAFTANT T gad
AT A I T TR, . (s
o1T)  (FET Ft 9A) sEEy mady
wefwenl &1 dava, q=at @1 TegAre-
ST R ™ wW § ofwe qief
YA A A5 oWEE@ST & TE
-89 99 JF QT w0 HTEE
WL G FA BT q9 qF TRAR
frem & wiws awwar a8 faa
gpdt & 1 wfaw w1 Far @
ENT @ w F=El F g & Ad
VT FFT ¥ | 9T mavawar 5w
arw W & fr o @ iy wax

,\ -
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Fat F N ace A oW g A
zafay ofkay fagom ®1 wE
FENET AR AT TG AHT MT
oot el ;X TR g 3EE
fro ghwfea gam w3 adr 399
qeaar faenn #iT 98 |EIAT A F
IHEIAT  FET

AN IO9 @ A,
gAY W Adr AT wEeeR &
& g [T owwEdr g S IR
g T Aifa g&ur faee we

[eawrsasr (et A1 AreaT)
Ty g5l
et & far gw &t &
avwr foar ) Td fad § o gE
aurs AT AFEW ) U A
dfc & gdr wgpl T wiw fe
T WERAT, UF FwwrEr W

Fr fmmr ot gvw g & 9w

fe oz a1 wrORE w.wm S g
we & famtr § adfe =
AR AT & | g S
# & frew warst & wew aF 99
T AT YT BT R, T W@
&1 T wawy 7§ § frouw evvm
g @ fwi g T § o
g Af F 20-TN FEIFA qww
mfger fFar T & a1 FoT &
ety @y dif & 3w wx owasAy
1 e fear mar & fyay g
W TARET F AT TH g HIT oA
F QU T FT BT W | FI-
AT, wHr a% g 37 frew ¥ feaam
I T GH  § ITH IEE
¥ agt 91 I 1 30 JHE
oo gfear @y ww Afeew
AT F dara qAQg T Ao
2  gu s Sfto urdwrfedt ¥ F=r
666 RS—9

T .
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qr fr famg e BT F TH
d F T AT #} 80 Ffqo
star wEl # gl § AR i
JeqTRA § THFT AT 70 Nigwa i
qeg U Staq # ¥ FIA 25
sfgwg e glrar st &)
937 qawy g grar & fr wakw
ey gEaet glaaeal & ww «ft
gl # qAAT F 9T AT g
g U e dfa F aEn
WATF e Fvg TE § @ o
T ¥ g F WEEY qTT AT 0
TATE AT T & WiEl 9% OF g
faors Zew gz AR @@ AT
THT ST A g g wow & fw
gl @ Afe #1 Tw HAw
T AT 1 9% gt Ag @ feoew
qOA mal F fA¥ S AT W
& 9T FroAmr w AL FA OF
Frar 38 g & | THFT qHF IO
7g & 5 g o SRE & § mial
¥ smAr wag Twe Al AT E #4ifE
TATTaEt O T g gl areq T
%ﬁﬁmﬁmwr@ﬂg'
AT wERar, AT UE gmErT 2
fremger wifedy 37 @ o7 7§
FA A a¥ F oy wEl Howrgwd
g1 ¥ET ¥ wgar wiaa ¢ ¥
wifgr o Afsws FOT T Fd9
F far 7 = TER | TFA W
gt afgw  wEar, wE§ aga
@ e gy gigamn § ogd
FAT AT AT § FTHT ST FzAT
qgT wIAwE § 1 S fF 91, gerd
grfs &7 oW & 1 T oFaTEl &
FOT WAE APt o va ¥
gadr & | gafear W oF W &
f!ATd F (1953 § wAf@E X
FH F OF UST FATA AT
gifge fpar a1 1 = 30 a9t W
feedtt Sq AT ¥ 3@ fard
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[Fmrd 70« @mE]
#F oy A5 TFT TAT ¢ T F3-
W owEd Fag g g @1 @1 el
Foar wg T wfedy 1+ wE § zw
Fwrd w TF F  fqu  feaAr
aEear faedt 8 W WA ww §
zgal g wHA-aife Fewr FT
139 AT F W A GFT E
wfar &1 T ¥ fao gw F99-
A W E oA/ W™ WD R}
e F fag ST fear sTg Wik
FAST &t ww faar swo R ogaw;
Jwam F fag AW sggEwr  FAT
Frfgd | TH FT FAT Fodlo, et
o faaT ¥ 3T W AW Y FAT
Frfed | gt T gL Tov  fay
TEA™ AT WIET § | WIrEay,
A% g7 Wi wwT fF owiat F Sae
259, weed gfaarg s oA
g w9 3@ AfT F mgar 759,
g4 wiat § F@T g W 259
wgdl § FW O | 9% FAT §
zawr oeer | faeelt ¥ Amafa &
ag gfaeae st & fF 98 79T $98r
F mAare fedqr o A% wee A
ST FFY § T 39 X 99% faang
T F) AW ;1 oFE gfgaer T8
AT Srar ) 3Ew fawye faeda
wiay & ArfET BT qIIAL T T2
¥ o 9 & gfamr Ag & W@
gerr & f faestt & avrfest a3
sax frarg g # @7 97 wfy-
qeY AT FeAT T E 1 ST FIr
Fer IAF A e & dqg §
TTAT ENTT JET HWATT § F T@Ieeq
giumg arw FTAF | O 97 e
gC & ay 9T ey gl
qrew AL § I @Al w1 o g Afa
F geria grafaear 39 wfed arfe
3 g} fawfae ofal & qwra @
O UET % | QW] B EqEy
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* K7 § ux d9w% faww g
qgreat, fooeft § 0F Fume gediags
& o g¥ @ T FT ww 2, ufvmw
g & = gediege @1 Tiw faqwy
#§ Wt st wmfe wrw &0 ozEr &
AT L I OF 5EEITqT  qUENTg
# o &1 0¥ Sefrege dw § wAw
g wfgg | AT F AEUT AR
F1 UAT £ UF FEElIgE aww a&v
AT & | AN e 9T & DA
T A 997 IBAT | F® EF §
& agrosr sy A gET § Iy
qCEIR F OFIE gEAT g & gty
JIAT FIAT F 7Y TT OIFIT FT
AT qTE 4T WX FET @Ied
qaTE K TH ANT FT OTET |
afs wgrase geT § @E 79 AT
N AT GTEIT AT AG A v
FEE wAEE ¥ A SO wifaed
ot fF SF & v T AT A
FT YT AT 9§ T RUT FIFIT
FrgasATF Y ¥ g9 @¥x 4
FR U g W fam owama
fer, faar feeft gqiz  fag wrgesrza
@Y 7 oW T WX WS W ag
TESTITT I FFAT £ | 9T UK
F TgEw Aifo w1 SawifaE @
7T wIar § 9 0f wgegy fagal 9%
yofrrfafady & wH =9 &

qEET, ¥ UF A fqew & o=@
gn feamy AW 1 gW UF eTRT
T F fAu a7 UF I[(FRT W F
fau fogar @9 ¥ € 3@ EWIW
AT weel g% A g "R
oML T TS & | g TERY
g & wfuswtwr R {1 TEF AR
Tafqat & oz oE TSw AN TEA
o fed yw & 3 g RW ¥
fqmy & W& ¥ WX FEr 9T I
R U RS C AL B L 2 Er e
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g o T AR AW gEw!
FY e FY "geArdi § WIgH g
Tgh F WAWEr StREE A &
UF BT § THRT F HAT F19 T
g oiv s9 oWl ger g aw 3t Fv
TvRTT g9FT 39 § fAEres #r guey
g ¥ TER e #T dEr Al @v
gET EY & 4T I FY SEAT WY
TEcTr glawmw v & A §
afer T w1 s o gar 20
WY g4 & fow ¥U 0w A
g fF = gv sfagy gAT oedg S
¥ frreawl gw e feEwn
¥ a Wiy

TREET, @9 g W uEF A}
gata ¢ & & o Sl &
geAtER FAT WEY F | R@ weaed
qgeAat o gmres v mEfes,
AT HT g S e

’ N
‘;;%% :

F Ffagw wF Er & #R
gAwT 1 qveg T 3 ferat
¥ grafeqs 7 TEew § SRl &S

TaTER g £\ § WA g1 ar
F OUF IIIEW IAT AFAT | ATSE
mam H gt oF seEfed fedwd
gagt ¥ afeww afwsw TS
T(HRT AT THo fog &1 T fom-
TEO K1 IHW Fqrg & fam
SPRET WTTo UAo T&g T &I wued
56T | a9 gERAl ¥ USH qWT EreE
FHIAT FT oW ¥ gm feedeadr ¥
fre v we femr mr wR sz
feqigdl #H W® FW FH F
T gaeAl § ot afww 3w faA
F qTT, FIF ITH TR FET A
Fer qfexg fFar, Tgaa &, sy
qur g wRE ¥ fomae %
vz fonr @ife Yores #, gAY A
& WA w1 WML AT HW FAFLG

agi AE T fieve ¥ fau 9w E,

I weer gfaar @ oS oww, ot
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wET AdST ag g fFoSs @
ITH ge  foer, gifemesy gwr
eFET |IgT FT AGT & TMEGT
g AT UF WG T(AET FT IEHT
feadgQ & gl et @i X
gaar| 8 W OFEY F1 uaes 98
a1 fF wes Ty # AW FH
FIH F qrg gwrd fewrddz & W
¥ 99 TO9T A1 g MRt € an
FUT M U FE UFq § & TEea
#1706 vefag @wil @1 ave g
F1 gfeetor gErwr g 7 wg SEie
2 a1 T8 wg T A aFT 8 |
wgrear, Aigersi #wiY g w0
wfuFk w@rewm gagw A TR
FifF 3 9% e F7 fAair faes
FWI & | WET H I GERIC FY
o ¥ ifes g aleaeis
F7T =g | W &7 AflgA™ ;Y
ge9 sy At ¥ qifes s ¥
s W &fug g, gWifs ag AR
St % oag T ¥ ot W W
3Ty FET g, 9 Fgr Fr "iE-
AT T FeEl T TEE AEN
FOWW FWA WG gN F F
5g Aty Ffaat g ey )
%fam dro Ao WX FAL ATAAT
giftees WEW FT GIC FAT
agfr sEdr 2 famw g@d §OOSv
AR aA=g &, TEHT FF 9F
b yaw w7 Wi, SuET YA gMT
HETT FT AT q OO AT 8 )
TqERAT, T [ AGAT HT TET
antd & fag smar #{iT areed
Hqeqrel ®7 gAEI AT W wE
2 | TART W A FFHAT TEHTL
FI AT Feovq T 3
TRl WeRl F AT "TEIR |
THE VICE-CHAIRMAN (SHRIMATI

MARGARET ALVA): Now, Mr. Suraj
Prasad. Not here. Yes, Mr. Handique
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SHRI BLOY KRISHNA HANDIQUE
(Assam): Madam Vice-Chairman, I rise
to speak in support of the National Health
Policy Resolution moved by the honourable
Minister of Health.

Madam, though belated, the  Nationa!l
Health Policy Resolution clearly indicates
the directions in which the Government’s
efforts are moving to handle the most
urgent problem of human development
with an integrated package of services.
Madam, the package of services is much
more than a more collection of health
intervention measures. Intervention for
treatment and for prevention of infectious
diseases, for the protection of maternal
and child health and for fertility regulation
form the tripod on which the package of
services could be based. But it is some-
thing more than that. It is true that we
have a long way to go to attain the de-
sired objectives or the desired heights in
our health care system. But having been
confronted by mighty and stupendous pro-
blems all these years, problems which are
not peculiar to India alone, but to all
the developing countries too, I should say
that our achievements are indeed very
significant.. The National Health Policy
Resolution is a challenge to all and let
Us not; therefore, think in terms of party
affiliations. I am confident that if pro-
perly implemented, we would be nearer
our goal.

Madam, it is clear that we need to look
at health from the development point of
view also. Health, we should bear in
mind, is a major pathway to human de-
Yelopment and has an instrumental value
in the developmental process through its
impact on the socio-economic conditions.
It is both a means and an end-product of
development. So, the problem of health
needs to be considered as an integral part
of development with clearly defined goals,
policies and plans and, to that extent, I
s'hould say, the policy statement, the Na-
tional Health Policy Resolution, has done
a good job. However, there are a num-
ber of obstacles to be overcome to achieve
that gbjective. Lack of effective planning
machinery, inadequacy and maldistribution
of resources. rising cost of health services,
ix:.aadequate community involvement in pro-
viding health care, lack of basic sanitation
—these are some of the hurdles which
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really need to be overcome if we want to ~
achieve our objectives. Madam, there is
not much time and, therefore, I would not
deal with all the points; I would like to
confine myself, to limit my deliberations,
to two issues, that is, lack of basic sani-
tation and inadequate community involve-
ment in providing health care.

Lack of basic sanitation is the backdrop
against which our system of health care
has to operate. Thus, any work in the
direction of health care suffers this handi-
cap. We have to remove this handi-
cap. Lack of basic sanitation itself is a
major cause which make all our health
care schemes sometimes futile and irrele-
vant. Madam, the quality of basic sani-
tation in most developing countries is well
below the level comsidered necessary for
the prevention and control of communic-
able diseases and the promotion and main-
tenance of physical, mental and social
well-being. Basic sanitation should aim
at safe drinking water, a safe environment,
uncontaminated food and a decent place
to live. Madam, according to WHO
survey—] quote:

“A WHO survey in 91 developing
countries revealed that only 29 per cent
of their total population had access to
safe drinking water at the end of 1970.
In urban communities 50 per cent of
the population obtained water through
individua! house connections, while 19
per cent used public standpoint. More
than 85 per cent of the rural population
had no safe drinking water available to
them. Furthermore, many of the piped
urban supplies functioned only intermit-
tently, and so were potentially hazar-
dous to health.”

In India it is not more than 13 per cent
of the total population who have access to
safe drinking waler. Madam, the immen-
sity of -the problem is again illustrated
by the relatively modest targets proposed
for the second United Nations Develop-
ment Decade (1970—1980). T quote,
again ; :
“to provide 60 per cent of the total
urban population with a water supply
in their homes and the remaining 40 per
cent with a water supply from public
stand-posts; to provide 27 per cent of
the urban population with sewer services
to provide 25 per cent of the rural po-
pulation with reasonable access to safe
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drinking water and 10 per cent with
sanitary excreta disposal facilities.” .

The provision of basic sanitation for rural
population is thus a long-term undertaking
on a vist scale, one.that the health au-
thorities cannot tackle alone. Other au-
thorities, those concerned with agriculture,
public works, mining and rural engineering,
for example, may be better equipped to
execute water supply and sanitation pro-
jects, and more acceptable to economic

planners. This, thus, calls for a multi-
sectoral approach between  Government
Ministries or departments. This hurdle

alone, unless combated adequately and
effectively, is potent enough to frustrate
“our goal of “Health for All by the year
2000 AD” in the context of the revised
20-Point Programme. So special schemes
and programmes need to be Jaunched to
handle this problem. Ever since the in-
troduction of modern water carriage system
transferred the sewage disposal from the
streets and the surroundings of townships
to neighbouring streams and rivers, the
beginning of the problem of water pollu-
tion was registered. And with rapid ur-
banisation and industrialisation, the pro-
blem of the pollution of natural waters is
reaching alarming proportions. And it is
not those who are responsible for the
discharge of the untreated or only partially
treated sewage and industrial waste waters
into neighbouring streams for clearing
their neighbourhood but the downstream
riperian population which is exposed to
the dangerously unhygienic conditions. So
the problem is more complicated in arid
and semi-arid areas which have scarce and
‘unevenly distributed water sources and
where rivers have fluctuating rates of
overflow. This uncertain water level has
_attracted more and more ‘manufacturing
installations to the river bank so that in
times of scarcity they can fall back upon
even the rock-bottom level of water. So,
this is a vicious circle. Control of pollu-
.tion is the only answer to this problem.
As all liquid wastes must eventually find
.their way to inland or coastal waters, this
problem can be diminished by a satisfac-
“tory treatment of sewage and industrial
wastes. T understand and even the hon.
Minister will agree that such treatment will
impose heavy financial burden on the
population. In any case, the Government
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huas to find the fund, even through it is
massive for this job. Large financial in-
stitutions like the LIC or even the World
Bank should be tapped for this purpose so
that this problem can be tackled.

The crucial question is not whether the
developing countries can afford such mea-
sures for th: control of water pollution,
but it is whether they can afford to neglect
them. Apart from its menace to health,
polluted water considerably reduces the
water resources of the nation. Since the
total amount of a country’s utilisable water
remains essen‘ially the same and the de-
mand for water is always increasing. sche-
mes for the prevention of water pollution
should, wherever possible, make the best
use of treated waste waters either in indus-
ay or agriculture.

Madam, the second point that I want to
dwell upon in the Resoluytion is the propos-
ed restructuring of the health services
through a network of decentralisation. It
has been rightly said in the Policy Reso-
lution:

“The vast majority of those seeking
medical relief have to travel long dis-
tance to the nearest curative centre,
secking relief for ailments which could
have been readily and effectively handled
at the community level. Also for want
of a well-established referral system,
those seeking curative care have the ten-
dency to visit various specialist. centres,
thus further contributing to congestions,
duplication of efforts and consequential
waste of resources.”

Madam, it is clear that community health
action cannot flourish without a vital
linkage with the wider goals of community
development. Without the participation of
the community, health becomes, as Dr.
Mahler said, a technological mockery. The
health care system must be supported by
a community-based organisation. The pat-
tern of rural structures is important for
the successful outcome of the rural deve-
lopment package. The by-passed poplua-
tion of small farmers and landless la-
bourers and the slum dwellers in urban
and peri-urban areas must be reached.
The system as envisaged in the Policy Re-
solution, rightly aims at utilising trained

personnel indigenous to the rural com-
munity .
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Thus, the central figure to extend these

basic health services to rural areas and

urban slums is a community health care
workers chosen from the village by the
village and trained to deliver elementary
integrated services in Maternal and Child
Health, nutrition, family planning and
environmental sanitation. It is true that
the main thrust would be preventive and
educational, but also includes immuniza-
tion contraption, first and minor curative
services and referral to the nearest health
facility. So, Madam, it is not a question
of a little more technology or more hospi-
tals or more of the same recipe. It is

a question . of seeking alternative approa-

ches that make health care accessible and

acceptable to the largest majority.

Madam, one of the principal causes of
failure of the present day health care sys-
tem is our failure to culturally adopt it
to indigenous societies.  The scientific
basis of medicine remains almost the same
throughout the world. But the circum-
stances of its application to the rural and
urban societies in each country differ with
the local health problems, with the social
and cultural and economic  settings in
which they arise. And medical care and
environmental care have to be given within
the social matrix, and illnesses dealt with
at their origins in the homes or in the
farms of the people. So, we have to
admit that at present hospitals have be-
come visible symbols of medical care, car-
ing for those who come to it. oot necessa-
rily all those most afflicted and most
needy, who are by and large very often
;ospital-shy. So, if we really want to
»xtend the health services to them,. then
the medical services must chase them,
must go to them instead of waiting for
them to come. And the net result is
that because of this we know more about
individual illnesses rather than the health
of the communities. Madam, it is inter-
esting to note that the hospital has been
described by Dorothea Sich as “a self-
chosen ghetto of the medical profession”,
and the modern doctors as “professional
cripples” who cannot function without a
hospital. One may not agree with this
remark, but in the present context it cafi
be noted. (Time bell rings),

S S
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The centre of gravity of medicine must
now move away from the hospital to the
community if the Nationa] Health Policy
Resolution is 1o be properly implemented. -
However, it is a difficult task to accomp-
lish. It will involve a virtual revolution
in the health service 'system. Selection of
village Jevel workers, provision of logistic
and professional support in the entire
health services, including a total commit-
ment at the highest level of the health
service, are problems which need to be
resolved if the system is not to be rejected
by the people as insufficient or inefficient.
So, this “large-scale transfer of knowledge,
and simple skills and technologies to
health volunteers.” as envisaged in  the
Policy Resolution, I am afraid, will peter
out to a series of perfunctory exercises
unless the masses are involved. And
stirring the masses into taking the respon-
sibility for their own personal health and
for the health of their neighbours is a
most vital link for every man and woman
and is a secret teacher. But at the same
time a new national ethos has to be gene-
rated which will have compassion in serv-
ing the people as the soul of health ser-
vices, if we wunt to translate into reality
the proposed restructuring of the health
services.

I hope, the hon. Health Minister will
apply his mind to these points. Otherwise,
the National Health Policy Resolution, |[
am afraid, will remain just a load of pious
wishes.

Thank you, Madam.

SHRI DINESH GOSWAMI (Assam):
Madam Vice-Chairman, I do not think
anybody can have really any objection to
the National Health Policy. Its intentions
are laudable. Pronouncements have been
made which will undoubtedly be accepted
by all. But the question remains: Have
we said something new ‘in this Natignal

"Health Policy Resolution? Ts it not a fact

that the pronouncements made in this
Health Policy were made earlier also but
they remained pious wishes? And as my
learned friend who preceded me spoke,
unless some drastic change in the entire
approach for implementation is made to
translate it into reality, this Health Policy
will remain itself only a paper work. T do
not fined in the statement of the Minister
or even in the policy itself enough guide-
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lines before  us which can convince us
:that the Goverament is going for a drastic
change in its approach to make this policy
a reality. We have committed ourselves
to the implementation of the national po-
licy on health for all by 2000 A D, This
is a task which is very difficult to fulfil
.aven in advanced countries, much less in
the case of a developing country like

ours, where according to the statement of
the Minister only 31 per cent of the popu-
lation have access to potable water and
0.5 per cent to basic sanitation. We get
worried also because in spite of the em-
phasis laid on the progress of various
targets fixed in the successive plans, they
have not been fulfilled. According to
the reports, 40 thousand additional sub-
centres were slated for completion by
April 1983. But only 17,000 of them
‘have come up by 1982-83 and most of
these are also without trained doctors,
nurses and other facilities. A very im-
portant pronouncement has been made in
paragraph 4.2 when it has been said that
the existing situation has been largely en-
gendered by the almost wholesale adoption
-of health manpower development policies
and the establishment of curative centres
based on the Western models, which are
inappopriate and irrelevant to the real
needs of our people. True; but T do not
think that you can get away from the
model unless you restructure your entire
medical education. The entire medical
education is based on the Western model.
You send a boy or a girl to a college and,
‘in fact, some suggestions have come that
boys and girls who have gone for medical
education, should spend at least two years
of their early period in some rural centres.
But, is it not a fact that medical education
‘today is available only to the upper strata
of the society, to the most affluent? 1In
fact, the premium that you are to pay for
admission to medical colleges is the highest
and the result is that in the marriage
market probably a medical student has
the highest price. Now, this affluent sec-
tion of the society will not like to send
its children, who have come from medical
colleges, to rural centres unless you get
them the necessary infrastructural facili-
ties. The second difficulty -is that a boy,
after spending so much of time and energy
-on medical education, would like to get
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the advantage of training facilities or
research facilities. These boys do not
want to spend the early years of their life
and training rotting in some villages where

they are only to prescribe a handful of
medicines which are available to them.

1 do pot find any indication in the Minis-
ter’s statement as to how they are thinking
of restructuring the entire medical educa-
tion. Is it necessary that we must have
MBBS for treating all the patients all
through the country? They may be neces-
sary, as.experts are necessary in the hig-
hest institutions, but not necessarily in
rural centres. In the other centres you
can have a different set of medical students
coming from institutions where they may
be given the training and education to
treat the elementary problems of medical
science and if they find that it is not possi-
ble for them to deal with it, they can
send them to some higher institutions.
And, so far as the higher institutions are
concerned, I do not know whether they
are functioning on the lines which  were
envisaged at the time of setting them up.
For instance, we have talked so much
about the All India Institute of Medical
Sciences. This is a very prestigious in-
stitute. According to me, the All India
Medical Institute was expected to be a
referral institute. But today it has become
a prestigions hospital. Every day a large
number of patients are going there from
Assam and other places to be treated and
we have decided to have such institutions
in different parts of this country. Our
policy should be very clear. Shall we
like to have some referral institutes or shall
we like to have some glorified hospitals?
Now the hon. Minister has spoken about
the sub-standard drugs. But let us put
our own house in order. Where do you
get the sub-standard drugs most? It is in
the CGHS dispensaries that you get them
most. I can tell you my own personal
experience. My son was suffering from
typhoid. T was not here. He was given
the drugs that are normally given for
typhoid. For 15 days nothing happened.
When I went to the Willingdon Hospital,
the first thing that T was told by the
doctor was that those were sub-standard;
drugs and that I should procure the drugs
from  the market. T procured the drugs
from the market, of some established
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company, and within 24 hours the tem-
perature subsided. Now, is it not possible
on the part of the Government to have
checks on the Delhi CGHS dispensaries
and even the centres where you supply
medicines t0 Members of Parliament?
What is the -use of making a pious wish
that the sub-standard drugs will evaporate
from the market, unless we start charity
at home? Where is the fault? In fact, I
find today that unfortunately over the
question of the drug industry even the
MPs have become sharply divided. Every
day questions are coming up. It may be
a plaything.

We have spoken in terms of food adul-
teration, 1 myself am a lawyer. My
own experience is that in case of food
adulteration we catch the small people.
Whom do vou really find the culprit? The
person who sells sub-standard or adul~

terated mustard oil in the shop. The un-

fortunate person, the petty shopkeeper,
takes it from the mill and sells it. And
under the law because he ‘is guilty, we
send him to jail; and thereafter we say
that we have dealt with food adulteration
in the hardest possible manner, but
hardly a person who manufactures is ever
convicted or even prosecuted.

Now these are the points which one
should take care of. I feel that unless
one takes care of all these things, nmothing
much would be possible. And what
about the urban-rural hiatus? We have
one doctor from 17,600 people in rural
areas and only 1,000 in urban areas. And
in the rural areas if we take the sub-
centres we find that a dilapidated house is
there, no medicines, no doctor, sometimes
a compounder is there, and in many cases
even he is not there.

Therefore, T would like to know from
the hon. Minister whether he is contemp-
lating about restructuring the whole medi-
cal education. Unless you restructure
the entire medical education and bring
forth a set of doctors, not spending so
much on them, and send them to the rural
areas, nothing would be possible because
a person must be committed to serve in
the rural areas. If you send our doctors
to the rural areas by force, it will
not work. For them you will pro-
bably require to have more doctors
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from the rural areas. And you cannot
expect doctors from the rural areas because
the rural people are not able to pay so
much for medical education. Therefore.
you must have a cheap method of educat-
ing the boys and girls from the rural
areas. It may not be possible to give
them an MBBS degree.  Think of having
some alternative modes so that we can
have a set of dociors for the rural areas.
We have spoken about the Unani and
Ayurvedic practitioners. But, is this type
of treatment now available in the rural
areas? I myself know it. In my child-
hood there was no dispensary in my

place, but there was a kavirgj. Today, do-

you find anv kaviraj anywhere? We have
been talking -of the systems and saying
that we have encouraged them. But, have
we made any research to modernize these
systems? You cannot expect people fo
go to an Ayurvedic or Unani practitioner
unless you modernize these things. Un-~
fortunately, I do not find that there has
been much effort in this direction, only
pious wishes.

1 feel, therefore, that the hon. Minister,
while laying this Statement, should also in
very comprehensive and categoric
place before the House how he is going
to really restructure our whole medical
education. We have spoken about the
breast-feeding by mothers. Now we
and the All-India Radio. What publicity
are we making? We always publicize the
products of the multinationals or other
companies. Has there been any publicity
on behalf of the Governmnet through this
media available to them about the impor-
tance of breast-feeding? I think, none.
Even the family planning publicity has not
been such as would create any sense of
motivation. 1 am not a person who can
really talk with some authority in regard
to the medical profession—Dr. Siddhu is
the person—but these are some of theé
thoughts which came to my mind. The
second point I would like to know is about
decentralisation. There are many areas in
our country, which are prone to particular
diseases. Now the tendency is to open
up -big hospitals in metropolitan areas.’
Have we identified those particular areas in
which persons are more prone to particu-
lar diseases? I know personally, coming
from Assam, Assam is an area which, I

terms-
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think, has the highest incidence of cancer
in this country. We have got a Cancer
Institute where we do not have the re-
quired faciitics. Sir, there are areas of
filaria. There are areas of leprosy. Have
we got institutes located in those areas?
Or is the tendency to locate institutes only
in the metropolitan areas? The result is
that the medical facilities are available only
to the people of the metropolitan areas
mostly.

The next thing I want to point out 18
that the implementation of the National
Health Policy is not possible without pro-
per coordination between different Minis-
tries. We are talking about giving water
supply. But the fact remains that in Delhi
itself which is the capital of this country,
water is getting more and more polluted.
Have we got an industrial policy that
industries will not be set up in the urban
areas and that they will be diverted from’
the urban to such areas where the popula~
tion will be less affected, as is done in
other countries? We have no such po-
licy, and if we do not have
such a policy industrialisation in particu-
lar areas, the result is that you cannot
solve the pollution problem. Therefore, 1
feel that while dealing with this problem
there must be constant coordination bet-
ween different departments. And unfor-
tunately the National Health Policy has
not given us an indication of how they
want to achieve cocrdination between dif-
ferent Ministries so that the problem be
solved. 1

As I said, I am not a person competent
to tackle this subject. But these are some
of the very lay thoughts which came to
my mind. I urge upon the hon. Minister
for complete change in the system of
medical education so that we can, instead
of following the western models, go back
to the model which is eminently suitable
for this country.

Thank you.

THE VICE-CHAIRMAN (SHRIMATI
MARGARET ALVA). Dr. Malcolm Adi
seshiah, if you can finish before 5 o’clock.

DR. MALCOLM S. ADISESHIAH
(Nominated) : Thank you, Madam Chair-
man. I welcome this comprehensive state-
ment on the National Health Policy. Dr.
Siddhu and, I believe, you too called at-
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tention to the fact that there has been:
basic continuity with tegard to our dec-
larations of  the Health Policy. You
and others have called attention to the
Bhor Commiiee and the Mudaliar Com-
mittee, I do not feel that there is any
thing wrong in such continuity nor de
I feel that the need for aﬂ‘i}ming the
Health Policy every five years or every
ten yvears is weakened by the existence of
the earler statements.

I think the statement represents, as Dr.
Siddhu himself was pointing out, a great
deal of thinking that has gone into the
Health Policy over the last half a cen-
tury. Now I welcome this policy because
it updatcs what we have been thinking
and doing. And the new element is the
Alma Mater declaration, our decision to.
provide Health-for-all by 2000 AD. This
is the new element. We have a target
which is now incorporated in this Health
Policy before us.

The high points of this policy are, first,
a balanced statement of our achievements
in the health field set forth in paragraph
3, together with a very frank statement
of our weaknesses and defects set forth
in paragraph 4, 4.1 and 4.2. In paragraph
4.2 there is a particular reference to the
loss of the community’s capacity for
dealing with the problems of health ana
there is a reiterated emphasis through .
the document for - restoring this. T know
the limited time you have given me—
five minutes—and I will just refer briefly
to the other highlights. T think that, subject
to correction by people like Dr. Siddhu, the
integrated nature of the policy statement
relating health to all other aspects of
our economic and social 'policies which
are set forth in  paragraph 5, namely,
“complete integration of all plans for
health and human development to the
overall national socio-economic develop-
ment, especially in the more closely health~
related sectors, e.g. drugs and pharmaceuti-
cals, agriculture and food prod_uction, rural
development, education and social wel-
fare, housing, water supply, sanitation,
etc.” is also a new approach, which I
particularly welcome. I think the empha-
sis on the national population policy
which vou have called attention to, in
the subsequent paragraph the importance
of national medical and health education
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on primary health
care instead of purely hospital-bused
care, which many of my predecessors
have decried, and the reference to the
indigenous systems of medicine, which
are to be expanded, these are all to be
welcomed. Now, may 1 end—there are
three minutes before me—with some of
the problems. First of all, I think, like
all policy statements, it is essentially a
normative statement of what could be.
what should be, and there is no statement
here, on how this clear policy laid down
can be operationalised. I think that the
amendments moved by Mr. Shiva Chan-
dra Tha and by Mr. Kalyanasundaram are

and the emphasis

reflections of this problem of how to
operationalise an excellent policy state-
I think

ment., This is what is missing.
the answer was produced by the Minister
The Minister in introducing the document
laid before us, the actual operational im-
plications of this statement in the last
three years. Now 1 think that needs to
be turned, if that can be turned, not
into statistics but into a kind of operation-
al machinery, operational procedures such
as has been mentioned by Mr. Shiva
Chandra Jha and Mr., Kalyanasundaram
in their amendments which I welcome.

Secondly which I regard as the most
important issue here is making health the
concern of the people and not of special
ists. In the days when I was a child—
Madam Vice-Chairman, I am sure you
were also a child—when we fell il...

SHRI K. RAMAKRISHNAN  (Tamil
Nadu): She is like your daughter.

DR. MALCOLM S. ADISESHIAH:
All right. But so are you...

SHRI DIPEN GHOSH (West Bengal).
But at some time she was a child.

DR. MALCOLM S. ADISESHIAH:
When we had a fever, the whole family
used to gather around, the grandmother,
mother, aunts and sisters. They used to
feed us, give nourishment and indigenous
drugs. Now the family has completely lost
interest, the community has lost interest
and we go running to the doctor to get
various drugs on every occasion. Now T
think how to really recapture not simply
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the community’s but also the family’s
responsibility for health is something not
contained in the document and 1 would
call attention to it.

Thirdly. [ agree with Mr. Dinesh Go
swami that the key here is medical edu- .
cation. What has been said is very good.
It has to be operationalised.

Because, I believe that of all
5 v, forms of educatiin that we have in
this country, as in other count-
ries, medical education alone has a spe-
cial place of its own, that is, when you
put a person into a six-year course and
at the end of the course he must come
out not only technically trained as a doc-
tor but also infused with a kind of hu-
man qualities of compassion, sympathy.-
understanding, which make him a good
doctor as different from a lawyer, = an
engineer, a scientist, an economist, all
other professions. It is only medica!
education which puts the man through
an educational machine, at the end of the
six years, that enables him to come out
not only as a good scientist but as a full-
blooded human person with all the human
qualities, to serve the masses. But how
this can be operationalised has not been
given thought to anywhere except in the
last one or two pages. I know, for ins-
tance, because I happened to be there,
the Christian Medical College in Vellore
has specialised in giving all its students
this kind of training for development not
only to be good scientists but human per-
sons to serve the masses of our ignorant
people. From this the case of developing
medical universities is much stronger than
the technological universities that we have
started.

The fourth point that 1 want to make
is I agree with Mr. Dinesh Goswami—]
also happened to speak from my experi-
ence as a Vice-Chancellor—that allopathy
and the Indian systems of medicine are
running on parallel lines. 1 tried my best
when I was a Vice-Chancellor to bring
them together. Mr Dinesh Goswami used
the word ‘modernising’, I do not know
about it but to make them into a single
unit, because, as he pointed out, even
today the masses of the rural people in
my part of the world are served by the
Indian systems of medicine—Siddha,
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Unani, an so on. I think that all  the
references that we are making in  this
document or figures given by Dr. Siddhu,
all refer to allopathy side. But what about
the indigenous medicine on which de-
pends the health of 80 per cent of our
population? I am not satisfied that our
health policy is really an effort to inte-
grate the two systems—western and indi.
genous.

Finally, nobody has referred to the
very important last two pages where the
goals which are set forth, for infant mor-
tality rate, current level, 1985, 1990, 2000,
and so on. From that to the incidence of
blindness, Point 17, I think if you are
really serious about this table, we, all
of us, in Parliament, in Government, in
the Planning Commission, need to under-
stand and accept the financial implications
of this massive programme. As Dr. Sid-
dhu pointed out, at the present level of
financing medical and health services, these
targets will not be attained. That we
should be very clear about. If  they
are not going to be attained, then for
God’s sake, let us not set forth these tar-
gets, if we are not to spare the necessary
monies to achieve these targets. I be-
lieve this also applies to the family plan-
ning programme. Therefore, I think it is
better to have more modest targets re-
flecting our abilities. With these word, I
support very strongly the National Health
Policy.

THE VICE-CHAIRMAN (SHRIMATI
MARGARET ALVA): The debate will
continue after the statement by the ho-
nourable Home Minister.

STATEMENT BY MINISTER

Security Arrangements for Shri Charar
Singh, Member, Lok Sabha

MINISTER OF HOME AF-
SETHI): Madam

THE
FAIRS (SHRI P. C.
Vice-Chairman., . ..

The Government are alive to its res-
ponsibility to provide adequate security
to the life and property of eminent mer-
sons in public life and more so, of a
person of the stature and eminance  of
Shri Charan Singh. The scale of arrange-
means t0 be provided is dictated by the
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perception of threat and risk to the
sons.

per-

Based on the assesment of the threat
to the security of Shri  Charan Singh,
there has been a stepping up of the ar-
rangements for protection. The first step

in this regard was an augmentation of
the number of personne] in charge of
his personal security. This has been fol-

lowed up by another increase through
the provision of an excort car with neces-
sary armed escort. A further addition to
the security arrangements has been  ihe
ins@llation of security lights and  other
connected measures around his residence.

Instructions have been issued to all State
Governments communicating the ievel of
security to be provided when Shri Charan
Singh is on tour. Neéessary coordination
of the security arrangements while Shri
Charan Singh is on tour outside Delhi.

is undertaken by a senior officer of the
Delhi Police.
The security - arrangements for  Shri

Charan Singh are under constant review.
The assessment of the need to provide se-
curity is made not only on the basis of
the letters he receives but also on the
information received by the Government
from other sources. Some time ago, the
Home Secretary himself met Shri Charan
Singh and discussed the security arrange-
ments. Senior Police  Officers including
the Commissioner of Police have also met
him separately. Meetings with officers of
neighbouring States have also been held
for working out the required level of se-
curity while he goes out of Delhi.

1 would like to assure the House that
the Government would spare no efforts in
ensuring the security of a respected lea-
der like Shri Charan Singh.

SHRI HARKISHAN SINGH SUR-~
JEET (Punjab): The Minister has
only mentioned about administrative
I would like to know from
the Minister whether in such g situa-
tion as thig it is cnt necessary to
take some political measures. The
Government must by now have come
to know who are the elements whoe
are sending these threatening letters.
This is not the first case. Earlier also,
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